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vkns'k@ ORDER 

 
PER BENCH. 
 

 These are three appeals filed by the Revenue against the orders 

of ld. CIT(A)-IV, Jaipur all dated 03.10.2019 for Assessment Years 

2009-10, 2012-13 & 2013-14 respectively.   

 

 2. The ld A/R has stated at the Bar that the assessee has filed 

petitions under “Vivad Se Vishwas Scheme-2020” to settle the aforesaid 

matters and the said petition has recently been accepted and Form 3 

has been issued by the competent authority.  
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3.  The ld. DR is heard who did not raise any specific objection in 

accepting the said prayer of withdrawal of appeals filed by the Revenue.  

 

4. In view of above, the prayer of the assessee is accepted and the 

appeals of the Revenue are dismissed as withdrawn.  

 
Order pronounced in the open Court on  22/03/2021. 
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